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WA esnnearanmniisivisnss

1?///%%417&@%2&@ m&gughtﬂfwife o Lzte U//C’?./ /4@‘/ zella b
aged5?2 years, belonging to &ﬁVéfﬁwzﬂé’AW @/ P
service and presently working as ‘@(ﬂa/Zwaﬁwwngfédfmfp @ s

give hereln below the detalls of the assets {immovable, movable, bank balance, etc.) of

Ok
qué,,)’myseu, my spouse and dependants*:

A.  Detalls of movable assets
% (Assets In joint name Indicating the extent of joint ownership will also have to be
[e\ﬂ"t given} Mirs ?MGéL /pé’ftdééﬂ/ Eﬁ%égﬂ.ﬂ/’ﬂ
5r. Description 4 Spouss | Depandant-1 | Depeadant-3 | Dapandant3 |
EJ Name(s) Name Name Etc. Name__|
/9” s (1) [ Cash 80, 069 [Bgoet| te,ece/| -
z

-—-—-—-—-""—-_-
MKQ/ ’u(ﬂ_,]_ Deposits In ‘
/ Banks, Financial
b Institutions And — £ o A

(A Non-Banking

g\%

22|
Financial
1)\ | (i) | Bends,

Companies

1 Debentures and

\
0‘5\0

Shares In
companies

(Iv) | Other financial | B&/5/~
institutions, ot

MSS, Postal = g e — T
Sa\rl;tgs, LIC f;i‘r)_d[d?
Policies, etc

(v) | Motar Vehicles g?-“ Vi
detalls of i £
En:ke.seg:.) 116 Ll == 2

{vl) | Jewellery (give

details of :
weight and 2
value)

{vii) | Other assets,
such as values i i e
of claims /
Intercsis

Naote: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non fisted
cempanles should be given.

* Dependant here means a person substantially dependent on the income of the
employee.
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[Note: Properfles in joint uwnrsmp Indicating the extent of joint ownership will
alsa have to be Indicated]

5r.
Na,

Description

Dependant-1
Hame

" Bpouse
Nama(S

(i)

Agricultural Land

- Survey number(s)
- Extent (Total
measurement)

e o
-Current market value | /997G

LT 4
- Location{s} {};@,77

Dependant-2

Mame |

Dependant-3
Etc. Nama

(i)

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)
~Current market value

(i

Buildings (Commercial
and residential)
Location{s)

- Survey /door -~
number(s)

- Extent (Total
measurement)

- Current market
value

(iv)

Houses / Apartments,
etc.

- Location(s)

- Survey /door
number{s)

- Extent (Total
measurement}

- Current market
value

(v

Others (such as
interest In property}

(2)

1 give herein below the details of my fiabilities / overdues o public financial
institutions and government dues:-
[Ncte : Please give separate details for each item)

:r. Description :l‘lmt r.lh H:m ::{nl; ‘f' Amo:nl autstanding as
B an ons(s R orpaginanespa pinss
. " Department (s) L il
(a) (i} Loans from Banks :

(1} Loans from financlal HD e Bank 5,9 Z 2893

institutions

(lil) Government Dues:
{a) dues to departments
dealing with government
accommadation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity
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(d) dues to departments
dealing with telephones
(e) dues to departments
dealing with government

transport (Including

aircraft and helicopters)

(f) Other dues, If any

(b} (1) Income Tax including 3
surcharge [Also Indicate - i
the assessment year upto ) b C?é 2’/ ?

which Income Tax Return A 8 UPN 88K/ P

filed. Give also Permanent
Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed,]
{lli} Sales Tax [Only in
case of proprietary
| business]
(iv) Property Tax

C.  Personal Detajl

GPF/CPF/PRANNo. - | DTS /B A-2 24 |
Gender iz . (M/F)

Date of Birth i [”qiolgl.ﬂfﬂéjglmnmwwi

ol Z l__ij (A/8/C)

Cadre te [H.SJ'S [

(Full Name e.g. B.A.5.-Blhar Administrative Service,

B.5.5.- Blhar Secretarlat Service etc.)

Home District 3= I P(f. f{??a- ]
I hereby declare that the above details are true to the best of my
knowledge and belief,

------------------------------

Name of Employee: &MW%“JW&%CVQEE&J

Place:... L., ‘—’dl"'ﬂ Designation:....... A'gém ........ f Palin
. e A gebzze
pate:..0.9...2.%.:20 2 | Department@'f/%‘/!%m S
Note: Please sign each page of the declaration. Asset declaration form
must be In A4 size white paper with computer typed (single side)

in prescribed format.
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